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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.A,No,740/96 % Date of Order:
BETN;EN: | !

Rama Lakshmaha Sastry " .. Applican
AND

1. The Secretary,
Ministry of Defence,
South Block, New Delhi-11,

2. The Chief of Army Staff,
Army Headquarters, South Block,
Director of Headquarters, PO,
New Delhil- 11, -

3, The Director General of Electrical
echanical Engineering, Army Head
Quarters, Director of Headwquarters PO,
New Delhi- - 11,

]
4, Commandant, Military College of
Electrical Mechanical Engineering,
Secunderagad-15,

5. The Commandant Officer, II Training -
Battalion, 1 EME Centre,! Secunderabad, «+ Res

N

Counsel for the Applicant _ ’ es Mr,V

Counsel for the Respondents .o Mr.V

| - -

CORAM;

HOi 'BLE SHRi R.RANGARAJAN ': MEMBER (ADMN , )

HON'BILE SHRI B.S, JAI PARAMESHWAR : MEMBER (JUDL,)

-

JUDGEMERNT
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X Oral order as per Hon'ble Shri R.,Rangarajan, Membd

i
I

Meard Mr.V.Venkatesﬁ?ra Rao, learned counsel

épplicant and Mr,V.Rajeswara Rao, leamed standing

for the respondents,

)

el LT

5.11.96

t.

Pondents.

Venkateswara-
Rao

.RajeswvaraRao

r(am,) X

for the

counsel
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The applicant is posted a

FVilieny wo rishop OfFf

Group-'A' in 1 EME Centre, Secunderabad from 26,12,89

2.

-

ek~ :
is .stated for the applicantLhe has been functioning §

faculty member in the EME Centre.

3. This OA is filed praying for a direction to tf
respondents t6 pay him 30% of his basic pay as traini
allowance in terms of memo No,12017/2/86-Trg (TNP) dat
issued by the Government of India‘With effect from 1(

all consequential benefits,

4, The learned counsel for the applicant submits

OA is squarely covered by 0A,1379/94 decided on 30, 1(

The ledrned standing counsel submits that the

YT
functioning

is posted @ 2 turn over basis and he is

5.

icer,
It

S a

he
ng
ted 31, 3,87

.5.89 with '

that this

.96,

applicant

2@

faculty member on deputation,

6. Simila£ contention was also taken in the above
OA,1379/94., As the applicant in this OA is similar]
as the applicant in OAlB?Q/Q%,UVEQ_are of the opinior

‘similar . direction widd holdggood in this case also,
o :

Te In the result, the decision taken in 0A1373/9;
hold good in this case also, However the arrears if

acCcrues on thé basis of the decision to be taken in (

» referred
ly Situated

v that

t will
any that

DA, 1379,/94

will be paid to the applicant w.e.f, 14.6,96 i.e. the date of

filing of this OA.

g, The OA'is ordered accordingly. No costs.
("B.SY JAT-PARAMESHWAR) (. R ,RANGARAJAN )
—_ Member (Judl, ) Member (Admn, ) !
S.\\"\k‘ ]
: Dated : 5th November, 1996 .
( Dictated in Open Court) 1_1
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 Chpy to:

1.

2.

6.

7.

8.

9y

The Secretary, Min., of Defence, .
South:Blaock, Nau Delhl.

The Chief of Army Staff Army Head Quarters,
Sputh Block, Dlrectmr ef Hgadguarters PO,
New Dalhi,

The DerCtDr General of Electrlcal Mechanical
Engineering, Army Head Q@arters, BRirector of
Head Quarters PO, Nau Dalhl. ‘

' Commandant, ilitary: Callage of Electrical Mechanical
Engineering, Secunderabad.,

' The Commandant Officer, IT Tralnlng Battallan,

1 EME Centre, Secunderabad..

¥

Bne copy to Mr.v Menkatesuar Rag, Aduacate,
CAT Hydarabad

One copy to Mr.u Ra jeaswar Rae, Addl. CGSC,
CAT yHyderabad,

One copy taLibrary,CAT,HydarabadJ

One duplicate copy.
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